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Allocation of Funds for Drinking Water in
Fourth Plan

28. SHRIMATI JYOTSNA CHANDA :
Will the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the amount sanctioned for the Drink-
ing Water Scheme during the Fourth Plan,
State-wise ;

(b) whether the amounts sanctioned for
this Scheme in the previous Plans have been
utitised by the different State Governments ;
and

(c) 1 not, the rcasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (PROF D P. CHATTOPA-

NOVEMBER 15, 1971
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DHYAYA) : (a) The state-wise allocations
under the National Water Supply and Sanita~
tion Programme during the Fourth Plan are
given 1n the statement laid on the Table of the
House. [Placed in Library. See No L1
956/71]

(b) The plan outlays for First, Second and
Thud Plans and the percentage utihisation of
the allocations are given In the statement
laid on the Table of the House. [Placed in
Library See No LT--956/71].

(¢) The allocations could not be fully
utilised mainly on account of shortage of
materials and equipment and of t,amned per-
sonnel.
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Opening of Fair Price Shops in Villages to check
Rise in Prices of Foedgrains

30. SHRIP.M. MEHTA:

SHRI RAM SHEKHAR PRASAD
SINGH :

SHRI H. K L. BHAGAT :

Will the Minister of AGRICULTURE
be pleased to state :

¢a) whether Union Government have
asked the State QGovernments to open fair





